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of Industrial Costs and Prices.

(b) The prices of raw materiais have
increased due to increase in the prices of
basic inputs.

(c) Government have been constantly
reviewing and monitoring the prices of these
fibres/yarns and have periodically convened
meetings between Spinners end Weavers
with @ view to ensure reasonabla prices of
these fibres/Yarns.

Export of Pharmaceutical Products to
USSR

1477. SHRI RAJENDRA KUMAR
SHARMA: Will the Minister of COMMERCE
be pleased to state:

(a) whether the export of pharmaceuti-
cal products to the USSR has been negli-
gible during the last two years;

{) ¥ 90, whether any USSR team vis-
Rted India to discuss the modalities for this
purpose; and

(c) K 50, the detalls thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI P.
CHIDAMBARAM): (a) No Sir, en the other
hand, exports of pharmacsuticals to USSR
iave Increased from Rs. 81.9 crore in 1988
16 Ré. 170.8 crore in 1989 and Rs. 358.5
crore in 1990,

Béen Visiting Iidia fiom tine te time for tiade
. prémition actviie

Mdmmuﬁyom
Wt Natioiial Highways in Uttar Pradesh

1478. SHRI RAJENDRA KUMAR
SHAAMA: Wil the Ministet of SURFACE
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length of State Highways in Uttar Pradesh
convaerted into National Highways during the
last three years?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER): No State High-
way was included in the National Highway
orid in U.P. during the last three years.

Disposal of Confiscated Goods

1479. SHRI RAJENDRA KUMAR
SHARMA: Will the Minister of FINANCE be

pleased to state:

(a) tha stock of confiscated goods with
the Government as on November, 1, 1991;

(b) the procedure adopted for disposal
of these goods; end ‘

(c) the period by which the above confis-
cated goods are lkely to be disposed of?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
RAMESHWAR THAKUR): (a) Confiscated
goods worth Rs. 166.74 crores approximately
woere in stock with the Customs Department
on 30th September, 1991. The information
about the fotal stock as on 1st November,
1991, is being collected and will be laid on
the Table of the House.

(b) Seized/confiscated gold and silver’
are deposited with the Government of india
Mints. Trade goods are soid in public ac-
tions. Consumergoods are soid inbulkto the
National Consumers’ Oo-operative Federa-
tion and other Coopetative Sodleties. Such
.uod- md-edlordiarubb mmwy/
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Passage of time, for optimum utilisation of

storage space, etc.

(c) No precise time-fimit can be stipu-
lated for disposal of the above confiscated
goods since such disposal depends upon
various factors which include completion of
.all departmental/court proceedings.

Premature Retirement of Medical
Officers in Armed Forces

1480. SHRIC.P. MUDALAGIRIYAPPA:
Will the Ministar of DEFENCE be pleased to
stata:

(e) whether the number of medical offic-
ers in the armed forces seeking premature
retiremant is on the increase:

() ¥ 50, the number of medical officers
retired-during each of the last three years;

(c) whether the Government have taken
any steps to find out the reasons for seeking
pre-mature retirement by medical officers;
and

(d) whether the Government proposeto -
fix @ minimum period of ten years compul-
novyufvieofonhomodlcalonboninmc
armed forces?

THE MINISTER OF DEFENCE (SHRI
SHARAD PAWAR): (a) and (b). The number
of medical officers who sought and wera
granted premature retirement during the last

three years is as follow:-

Yoar Number of officers Number of officers
who sough granted premature
premature retire- retirement
ment

1988 57 44
1989 84 3s
1990 72 29

(c) The officers are required to specifi-

cally mention the reasoris for seeking pre-
matura retiement. Reasons generally put

forth are supersession or compassionste
family circumstanoes.

(d) No, Sir. Each case is viewed on its
merit.

[ Transtatiori]
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1481, SHAI RAM BADAN: Wil the Min-
istér of TEXTILES be pleased 10 stute:

(a) whether the handioom industry in
eastern districts of Varanasi, Mau and
Azamgarh in Uttar Pradesh is facing crisis;

(b) if s0, the steps proposed to be taken
by the Government fo provide a sofid base to
the collapsing handloom industry; and to
promote the export of handloom products,
particularly Banarasi Sarees; and

. {¢c) the names of the countries to which
Banarssi sarees are being exported and the
quantum of expons during the last tivee
years, yoar-wise?





